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LD REGIONAL LABORATORY KANPUR

UTTAR PRADESH POLLUTION CONTROL BOARD
5243,Sadbhavana nagar,Awas vikas phase-3,Kalyanpur,Kanpur-17

)

74
3

[LESORERORTAWAS TRWATERIIABORATORY]

Ref No:28707539/Kanpur Nagar/2024 Date:25/10/2024
1-Name of Industry: M/S SHAMS LEATHER FINISHERS, 16 D GAJJU PURWA 150 FT ROAD JAJMAU
KANPUR,KANPUR NAGAR,208010

2-Address of Industry: 16 D' GAIJU PURWA 150 FT ROAD JAJMAU KANPUR,KANPUR NAGAR,208010

3-District: Kanpur nagar

4-Description about sampling point: OUTLET OF PETP

5-Type of Sample (Grab/Composite/Integrated): Grab

6-Sample Collected By: ASHUTOSH PANDEY EE & VIKASH YADAYV JRF

7-Colour and Odour: Slightly Greyish Foul

8-Quantity and Packing: 1 lit Jerrican & 1 lit Jerrican HM

9-Date of Sample Collection: 18/10/2024

10-Analyis Indented by: RO Kanpur Nagar

11-Date of sample receipt in Lab: 18/10/2024

Parameter/Method Name Unit Results Standard Detection
Range
pH, APHA 24th Ed. 4500B: 2023 - 7.98 6.5-9.0 02-12
Suspended Solids , APHA 24th Ed. 2540 m 968 600 10-20000
D Total Suspended Solids dried at 103- ¢l 000 mg/1
105 °C 2023
Total Chromium, gPHA 24th Ed 3111- mg/l 16.68 10 0.1-1000mg/1
B: 2023

Reference- (1) General Standards for discharge of environmental poliutants are as part-A Effluent (Schedule-V1). The Environment (Protection) Rules,1986
source: www.cpcb.nic.in/GeneralStandards.pdf. Besides these standards, refer EPA standards for specific purpose

*Non-NABL Parameters,

Note : 1 The results in the Test Report relate only to the items tested: 2, The report shall Bot be reproduced-except in full, without the written permission of laboretory. 3, The test report pertains to the sample as
received in Lab.

Remark: NA

Analysed by-
[Saurabh Haris (JRF)]

Authoriged b oned by AMIT  owraty
KUMAR DWivED] YOSSHDRA SYET grofTy MISHRA N s
] AR D) RALTIN iV A AMIT MISHRA
Yogendra Kr Dwived; (GA) ot = Regional Officer

TERET SRy

10ofPage 3
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c?ea MINISTRY OF ENVIRONMENT, FOREST & CLBATE CHARGE GOVY. OF INDIA
F. No. PJ-14011(11)/3/2021-WQM-II-HO-CPCB-HO/ Date: 27.06.2024
Yo,

Member Secretary

Uttar Pradesh Pollution Control Board,
Building No. TC-12V, Vibhuti Khand,
Gomti Nagar, Lucknow-226 010

Uttar Pradesh

Subject: Non-operational PETP (Completely abandoned PETP) and by-
pass/direct discharge outside of the premises by one GPI of Kanpur,
UP reported by team of CSIR-CLRI during 7 round of annual
inspections 2023-24~ reg.

Sir,

As you are aware that 7' round of annual inspections of Grossly Polluting industries

(GPIs) 2023-24 has already been commenced from March 28t™, 2024, As a part of this

exercise, a team of CSIR-CLRI visited one Tannery sector GPI namely M/s Shams Leather

Finisers, 150 Ft. Road, Jajmau, Kanpur, UP (Unit code: 527) on 24.06.2024 and reported
following vide an email dated 25.06.2024: !

1. M/s Shams Leather Finisers, 150 Ft, Road, Jajmau, Kanpur, UP (Unit code: 527) was

found operational at the time of inspection,
» PETP was found non-operational and in completely abandoned condition during
inspection.
« Collection tank was found filled with thick sludge. Settling tank & sludge drying
beds were found completely dry and abandoned.
* Untreated process effluent was found directly discharged outside of the
premises to industrial drain (CETP Jajmau conveyance channel).
» Photographic/Video graphic evidence of the same have also been provided
along with the email. ’
» Copy of email is enclosed for your reference at Annexure-I. 5
In view of the above and in compliance to the decisions taken during meeting heid
on 16.12.2023 regarding annual inspection of GPIs, It is requested to examine the fmattar
and initiate appropriate action including issuance of closure direction along with electricity
disconnection, against M/s Shams Leather Finisers, 150 Ft. Road, Jajmau, Kanpur, UP
{Unit code: 527). Random inspection of this GPI shall be carried out by UPPCB officials to

ensure that no such discharge takes place in future. Action taken report shall be forwarded
to CPCB within 15 days from the receipt of this letter.

Yours faithfully,
M%M
G 27loblry

{Dr. A. K. Vidyarthi)
Director and Divisional Head-WQM-I11

‘aftaer W' gt e R, faeelt-110032

Parivesh Bhawan, East Arjun Nagar, New Deihi - 110032 Page 10f1
TN/ Tel: 43102030, 22305792, 399, Website : www.cpbe.nic.in



s
26/06/2024, 13:03 [ Gmail - Bypass unit code 527

80
M Gma" CPCB GPI <cpcbgpi@gmail.com>

Bypass unit code 527

1 message

Tue, Jun 25, 2024 at 5:12 PM

Abhinandan <abhinandan@clri.res.in>
To: cpcbgpi <cpcbgpi@gmail.com>
Cc: SRINIVASAN S V <svsrinivasan@clri.res.in>

HRlGu/mgredy,

Sir/Madam,

Yesterday, our team visited M/S Shams Leather Finisers, 150 Ft Road, Jajmau, Kanpur (unit code 527) and noticed
that their PETP was non functional and abandoned. The tannery unit was in aperation and the effluent was-directly
being discharged into the conveyance channel of CETP Jajmau Bypassing the PETP. It has been reported under
Bypass category. .

Detailed report, pictures and videos are attached herewith for your reference and further action.

Hie¥ Y4diq,
Thanks and regards,

#ftHeT PHAR Abhinandan Kumar
aRkg yym 3WF® senior Principal Scientist

SR~ HT I STHUE TR

csIr-Central Leather Research Institute

UHRY A1 Scientist- In-Charge
CLRI Reéional Centre
DY Kanpur, STR TS Uttar Pradesh

7 attachments

¢ Dry settling tank 527 jpg
= 76K
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Figure: Bypass Lacation.
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‘ Figurc. PEZI'P m:tiat
12, - Other observar
g TP rion-operational aid filled with thick siudge
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Jnspection Team with organiza%mn name

Sr. | Name of Inspection team Designﬁtinn Organization | .
No: =l Nameé . . slgmmﬁ

1 | Dr Widrasis Das Scientist CHTCLRI

2 Mr. Kuldeep Vishwakarma | Technical Officer ‘CSIR-CLRI

3 M. Vikash Yadav IRF UPPCB

PageSofs
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Appeal No.13/2025 M/s Shams Leather Finishers Appellant Versus Uttar Pradesh Pollution
Control Board & Anr.

From: Pradeep Misra (pradeepmisra@yahoo.com)
To: mansichahal104@gmail.com

Date: Friday, May 23, 2025 at 05:00 PM GMT+5:30

Madam,
Please find attached the Original Record

With Regards,

(PRADEEP MISRA)

’_Lj SKM_28725052305040.pdf
1.3MB



